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CEJJTRAL Atrnw I strati ve tribunal principal bench

0. A.No. 747/98 '

Neu Oslhij this the 4th day of Flay,19^«

HON'BLE MR. S. R.AOIGE, VICE CHaIFTIAN (a)o

HDN»BLE OR. A.VEOAVaLLI, METIBERCO)

Shri Satpall Singh,

s/6 Sh. Suraj Mai ,
^o Nangla Kattack,
P. S.Bhauan Bahadur Nagar,

Oistt. Bolandshahr (UP) Appli cant.

(Nona appeared)

Ve rsus

Shri S.S. Dhiya,
Asstt. 03fnmissione r of Police,

No rttv Zone, P CR»,

Neu Delhi Raspon dent."

(None appeared).

oroer(oral )

BY HON'BLE flR.S. R. ADIGE. VICE CHAlfTlAN ( fl) .

Nona f^peared for the applicant ev/en

on second call.

2. The applicant uas also absent.on previous

date i.e. 17.'4.-98. In vieu of successiua absencej"

on the part of applicant, the 0 A is dismissed for

default.^

(  DR. A. VEOAVaLLI )
n Ej1BER(3)

(  s.'r. AOIGE/)
VICE CHAlfnAN(A)

/ug/


